FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF HPT CONSULTING PRIVATE LIMITED

NAME OF CORPORATE PERSON

HPT Consulting Private Limited

[

DATE OF INCORPORATION OF CORPORATE
PERSON

26t July, 2016

3. | AUTHORITY UNDER WHICH CORPORATE Registrar of Companies, Mumbai
PERSON 1S INCORPORATED / REGISTERED
4. | CORPORATE IDENTITY NUMBER / LIMITED U74110MH2016PTC284105
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON
5. | ADDRESS OF THE REGISTERED OFFICE AND A-1305, 13th Floor, 02 Commercial Towers,
PRINCIPAL OFFICE (IF ANY) OF CORPORATE | Plot 23-24, Minerva Ind. Estate, Mulund
PERSON (West) Mumbai-400080
6. | LIQUIDATION COMMENCEMENT DATE OF 10th December, 2022
CORPORATE PERSON
7. | NAME,  ADDRESS, EMAIL  ADDRESS, | Mr. Gaurang Chhotalal Shah
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE LIQUIDATOR | Registered Address:
Flat 204 A Wing Raj Vaibhav 1 CHS,
Dahanukar Wadi, Mahavir Nagar,
Kandivali West, Mumbai -400067
Maharashtra
Communication Address:
Waterfall Insolvency Professionals Pvt. Ltd.
Address: 1221, Maker Chamber V, Nariman
Point, Mumbai - 400 021
Telephone Number -022-22837361
Registered Email id:
fesgaurang.shah@gmail.com
Email id for communication:
liquidator.hpt@gmail.com
IBBI/IPA-002/1P-N00947/2019-2020/13002
8. | LAST DATE FOR SUBMISSION OF CLAIMS 09t January, 2023

Notice is hereby given that the HPT CONSULTING PRIVATE LIMITED has commenced
voluntary liquidation on 10" December 2022.

The stakeholders of HPT CONSULTING PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before 09 January 2023 to the liquidator at the communication address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

GAURANG CHHOTALAL SHAH

IBBIIPA-L.12/1P-N00947
12019-2020/13002

PR

Date; 13 December, 2022

Place: Mumbai
{Company under voluntary liquidation)

IP Reg. No- IBBI/IPA-002/IP-N00947 /2019-2020/ 13002
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OCTOBER REGISTERED 6% Y-O-Y DECLINE

Hiring momentum
sees Improvement
iIn November

FE BUREAU
New Delhi, December 12

THE MONTH OF November
has seen some improvement
in hiring momentum, with
founder Insight Tracker show-
ing a 1% year-on-year decline
in the index, versus 6% year-
on-year decline registered in
the month of
October.

The tracker, which was
earlier Monster Employment
Index, attributes the
improvement to the uptick
witnessed in hiring momen-
tum in key employment
industries such as real estate,
retail and banking and
finance.

“A revival in the IT and
media industries was also
observed — after months of
decline — indicating a posi-
tive sentiment in hiring. Tier
2 cities continue exhibiting a
positive hiring outlook as
well,” it said in a statement.

The improvement in IT
hiring has only been marginal
on a month-on-month basis
at 3%.

However, on an annual
basis, the sluggishness con-
tinueswith the hiring activity
registering a 14% year-on-
year decline. Last year, com-
panies were aggressively hir-

m The foundit
Insights Tracker (fit)
charted an index of
277 in Nov 2022 from
280in Nov 2021.

m The Job demand
saw 6% increase on
month-on-month
basis, as Oct 2022
saw an index of 262.

FOUNDIT INSIGHTS TRACKER
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Othersectors that showed
positive hiring momentum
include chemical, with a 5%
year-on-year increase and
BFSI,withasharpriseof13%
year-on-year.

Also,with companies scal-
ing up their marketing and
media activities to meet
organisational goals, the sec-
tor saw a 1% year-on-year
increase in hiring for the
month of November.

14 key industries monitored.

The range starts from
X3.44 lakh annually,going up
to ¥6.71 lakh.

This is followed by the
logistics sector from X3.11
lakh to ¥5.76 lakh and the
BFSI industry, starting from
%3.06 lakh to ¥5.43 lakh.

"Hiring in key industries
such asreal estate,retail, tech
and BFSI have been on an
upward trajectory despite a

The latest campaign from Vim has raised important questions about
the best ways to tackle social issues

Vim Black: Satire or washout?

CHRISTINA MONIZ &
ALOKANANDA
CHAKRABORTY
Mumbai/New Delhi,
December 12

AN ADVERTISEMENT FROM
Hindustan Unilever’s dishwash-
ing detergent brand Vim went
viral over the weekend, causing
much confusion and raising
many questions.Thead features
Milind Soman as the face of a
fictitious product called Vim
Black for men in an effort to
drive men to take on home
chores and responsibilities.

The advertisement copy
read, “probably the first dish-
washing liquid for men”, and
showed how doing the dishes
guarantees men bragging
rights.Thead,conceptualised by
Lowe Lintas, was accompanied
by a purchase link for the new
‘masculine’Vim,inablack pack-
aging.Thelinkshowed the prod-
uctassold out.

In a way, the new campaign
takes forward its earlier ad that
said ‘nazariya badlo, dekho bar-
tano se aage’. But the response
from consumersontheinternet
was divided, with some calling
out thebrand for‘wokewashing’
and others commending its
satirical take on patriarchy and
Indian menwho continuetosee
domesticworkasawoman’sjob.

Vim eventually had to put
out a statement clarifying that
while Vim Blackwas a"joke"the
brand was absolutely serious
about men owning chores,
whichinawayindicatesthat the

However, in terms of
salaries to the freshers,IT sec-
tor remains

ing tech talent with wage
hikes, bonus and incentives
amidst high attrition, the

slow-growing economy and

high inflation. |

Bid Mumber : GEM/2022/BI2814370
DT:03.12.2022. For and on behalfl of

satire was lost on some social
media users.

“Dishwashing in India is
traditionallyseenasawoman’s
responsibilityand has been dis-
tributed unevenly between
family members. The lock-
downs enforced a wunique
behaviour shift,wherethe men
came to the sink and social
mediawent abuzzwith men at
the sink. The aim of this cam-
paign is to rekindle a perspec-
tive change in a non-preachy,
quirky way so that chores at
home can truly become
democratised,” said Deepak
Subramanian, executive direc-
tor & VP,home care,South Asia,
in the statement.

For the record, HUL’s dish-
washing brand Vim entered the
32,000-crore clubinthelast fis-
cal, and was also featured in

HINDUSTAN UNILEVER LIMITED

Kantar’s ‘brands of the decade’
list at the Cannes International
Festival of Creativity this year.

According to a company
statement, during the past four
years, Vim has expanded at a
CAGR of 15%, increasing the
brand’s penetrationbyabout 85
million additional households.

According to reports,with a
60% share,Vim leads the dish-
wash  category by a
long chalk.

What has divided opinion is
the rather gimmicky way in
which this has been done with
some commentators pointing |
out that the campaign has per-
haps done more harm than
good.

Yet others note that the
brand, through the clever use of
satire, is driving consumer con-
versations and engagement.

“It seems to me that Vim is
connecting two social taboos
with dishwashing — colour prej-
udice and men doing the work.
Inthatsense,itislikelytoattract
attention.

“Brands do influence mind-
sets.Think of the negative reac-
tion to the inter-faith marriage
in the Titan ad. Brands must do
theirjobwithoutassuminghigh
moral ground. They must do it
artfully and persuasively. Like
the Tanishq widow remarriage
ad,”observes RGopalakrishnan,
formervice-chairmanat HUL.

The reality of Indian house-
holds is that a disproportionate
amount of household work is
done by women — five hours
versus men's thatislessthanan
hour.

"Patriarchy is entrenched in
marketingasinthename of seg-
mentation, marketers have
reduced meaningful differenti-
ation to ridiculous options like
pens for her or expensive pink-
coloured razors forwomen.

“Here comes an advertise-
mentthatnotjustquestionsthe
societal setup but also the mar-
ketingidea of gender-based seg-
mentation that too using satire
as a creative device. All-in-all, it
is a risky combination. Butina

single swoop,the campaignwas
able to shine the light on patri-
archy prevalent in the society
and marketing community,’
states Akshaya Vijayalakshmi,
associate professor (marketing),
IIMA.

Tobesure,Vimisnotthefirst
brand todiscuss genderequality
inhousehold chores.

Its competitor Pril has also
been doing it,and P&G’s Ariel
too has been running its ‘Share
The Load’ campaign for a few
years.

Scotch Brite did"Ghar Sabka
Toh Kaambhi SabhiKa"in2018
which hadasimilarcoreinsight.
What remains to be seen is
whetherVimwill continuetodo
this strategically and keep the
conversation alive.

“For Ariel, #sharetheload is
now part of the brand’s ethos —
itisevenonthe product packag-
ing and the brand has extended
ittoeveryconsumertouch point
possible.

“If Vim does not sustain the
conversationand mileageit has
got from Vim Black, then the
campaignwill soonbe forgotten
and meaningless,” points out
Naresh Gupta, co-founder &
chief strategy officer, Bang In
The Middle.

"FORNTNO.URC-2" tI

Advertising giving notice about registration under Part | of Chapter XXI of the Ac

[Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1)
of the Companies (Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance of sub-section (2) of section 366 of thg
Companies Act, 2013, an application is proposed to be made after fifteen days hereo
but before the expiry of thirty days hereinafter to the Registrar at Central Registratiory
Centre (CRC), Indian Institute of Corporate Affairs (IICA), Plot No. 6,7, 8, Sector 5, IMT|
Manesar, District Gurgaon (Haryana), PIN Code-122050 that NAVNATH HEALTHCARE
a Partnership Firm, may be registered under Part | of Chapter XXl of the Companies Ac

2013, as acompany limited by shares.

2. The principal objects of the company are as follows:-
TocarryoninIndia or abroad the business to purchase, lease or otherwise acquire, establish
maintain, operate, run, manage or administer Multispecialty Medical Centre, Pathology
Laboratory, Critical Care Centre, Pharmacy Dialysis Centre and act as Marketers, importers

report said. best posi-| - R P (Formerly Hindustan Lever Limited) exporters, retailers, buyers, sellers, distributors of and dealers in Medical Equipments
However, after a sharp tioned. INSTITUTE OF HOTEL MANAGEMENT, E;E E‘:ﬁ;&ﬁ;:T;:&E;;’;g?gi;:ﬁrd Regd. Off. Hindustan Unilever Limited, Unilever House, and instruments and provide all other services related to Healthcare.
decline, real estate hiring  Accord- CATERING TECHNOLOGY & APPLIED | (South Eastern Raitway. Knaragour or| [ - BD Savant Warg, Ghakla, Andheri (East) Munsbai - 400099 | | 3. Acopyofthe draft afemorandum and s of Assosaion f he proposed company
D . . F otice IS nereby given tha e Tollowing share certificates have been reported as Lol ) )

activity bounced back with  ing to data NUTRITION, 58 fcbladingg wo . Eaiat Dascriqtlm'! lost/misplaced and the C intends to issue duplicate certificates in lieu there- West, Mumbai - 400080 or any other place or places as may be mutually agreed upon

" . . . of name of work with its location - placed an e Lompany Intends 10 Issue duplicate certitricates In lieu there 4
the highest growth rate for jobs (An Autonomous Body under the ministry of tourism, | | oo ico od housekeeping work at| | of in due course. by and between the parties hereto. o o '
across industries. The real posted on Govt. of India) Tele no.: 022-24457241 waagon Depot Nimoura for a period of Any person who has a valid claim on the said shares should lodge such claim with 4. Notice is hereby given that any person objecting to this application may communicatg

. . o . . ) o : 9 P P P ) . R their objection in writing to the Registrar at Central Registration Centre (CRC), Indian
estate 1gdustry 18 O.Il a l:llrll.lg the foundit Website :www.ihmctan.edu e-mail: info@ihmctan.edu three years on oul come baszis. the Company at its Registered Office within 15 days hereof. Institute of Corporate Aftars (IICA), PlotNo. 6, 7, 8, Sector 5, IMT Manesar, District Gurgaon
spree with a 10% incline in  portal,theIT NODER NC Approximate Cost of work: Name of the | Folio No. [~ No. of shares  Certificate Distinctive No.(s) (Haryana), Pin Code-122050, within twenty one days from the date of publication of thig
hiring activity both month-  sector offers Rs. 1,33,80,230/-, Earnest Money: holder (Rs.1/.v) | No.(s) notice, with a copy to the company atits registered office.
on-month and vear-on-vear the hichest | This s to inform all interested manpower suppliers to apply to Rs ?-15-9‘3"1%"- Date & time for closing SUJIT KUMAR"HLL1901449 7140 S1010357789460701-8946784 Dated this 07th December, 2022 Name(s) of Applican

y y g ; f i of e-tender: 26.12.2022 at 18.30 hrs. RAY
amidst robust housin onboardin online tender which is raised on gem portal as on 05.12.2012 Websit ot R et 1) Dr. Mukesh Madhukar Shete 2) Dr. Darshan Gangaram Adulka
_ totsing & | | and 0212.2012. Wabsith particulars & dsfalls il |'place: Mumbal 3) Dr. Nikhil Shriprakash Kedia 4)Vitthal Bhagoji Adulka
flema}rlld banlcl:l SIgcrlnflclant ;alaﬁy to PRINCIPAL p:gem.gov.in |o mar E::FFR?E'.:B?'; Date: 13.12.2022 5)Shardool Vaibhav Joshi 6) Amit Abhay Shete 7) Ashish Abhay Shetd
aunches by the top develop- reshers
ers of the countay. amongst  the GOVERNNMENT OF ODISHA 7707
——— RS i COMMERCE & TRANSPORT (TRANSPORT)
- - -ﬁ.-

=2 o
Stressed Assets Management l%hch :104, Gr. Flr, Bharat House,
Mumbai Samachar Marg, Fort, Mumbai-400 023, Maharashtra

L COMELRBON-

Properties Advt. published in The Financial Express & Loksatta,
Mumbai Edition on 10.12.2022 For E-auction Dated 28.12.2022
Wherein description of Property matter of Bafna Motorsl
(Mumbai) Pvt. Ltd. Under Prop. No. 4 should be read Date
of Demand Notice as 07.06.2021 instead of 07.06.2022 & Also
Should be read Reserve Price as ¥ 1,15,90,00,000/- instead of|
3 11,15,90,00,000/-, Rest all other factors remains the same.

Date :1212.2022 sd/- Authorised Officer,
Place : Mumbai Union Bank of India

This is to hereby state that |,
Mr. Kuppa Vijay Krishna, am
going to surrender my RIA

INA000005549. | am not a
member of BSE ASL. If anyone
has any grievances, they can
lodge the grievance at
WWW.SCOores.gov.in.

Licence with registration number

SANMIT INFRA LIMITED

(CIN: L7 taMH2008PLC 268648
Registered Oflice: B01, Makhija Royale, Bth Floor, 5.V, Road,
Khar (W) Mumbai City, Maharashira 400052
Email: sarmilinlra & grmail.com . Website: wwalsanmilinfryfd.com . Tel: Q2267425100

NOTICE OF EXTRA-ORDINARY GENERAL MEETING TO BE HELD THROUGH VIDED
COMFERENCE {VC)/ OTHER AUDIO-VISLAL MEANS (OAVRMM) AND INFORMATION REGARDING
E-VOTING

Hotica is haraby givan that tha Extra-ordinary Genaral Masting (EOGM’) of the Sammit Infra Limited
[*Company”) will e held thrawgh Videe Conlerenca / Other Audio-visual Mears on FRIDAY 30TH
DAY OF DECEMBER 2022 AT 0200 P.M 1o transact the businesses fhat will ke sal farfh in the Notica
af the ECGM

In wiew of the continuing Coig-19 Pandenis, e Minksny of Corparate Afairs (TCA™ vide s General
Circular Mas. 14/2020, 1772020, 2072030, 272021, 1972021, 212021 and 272022 datad Apnl OB,
2020, Aprll 13 2020, May 05, 2020, January 13, 2021, December (8, 2021, December 14, 3041
and May 05, 2022 raspectively [collectivaly refared ko as "MCA Circulars”), parmitied fhe balding of
the ECHGM through VO 1 QAVM, without She physical presence of the Shareholders at a comman
vanua. In compliance with the MCA Circulars and othar relevani pravisions of Companies Acl, 2013
and Fules mace thereundes (“Act’) and Secunties and Exchange Board of Iindia (Listng Obligations
and DiEclesune RBaguremenis Reguiation 2015 (MLesng Regulalion”), the EOGM of the Camparry
4 beng hed trough VG | QAVM

In aceardance wih the aforesaid MCA Clroutars and Securities ard Exchange Beand of India "SEBI")
vide Mg Circular Mos. SEBIHOCFDICMDNCIRPZ202079, SEBVHOVCFIVCMD2'CIR! Pr2021M11
and SEBIHOVCFINCMD2CIRIP2022062 dated May 12, 2020, Janwary 15, 2021 and May 13
2082 respactivaly (hereinafar collactivaly rafermad to as “Circulars™), the electonic copy of the Nofice
al e EQGM wil be sent 1o all the Sharehokiers whose emad addnesses ane registensd wilh the
Compamy [ Depesilory Participantis]. The Motice of the ECGM will ako be aveilable on the 'Website
al he Company al www sanmilinfsatd com and on e website of the Sieck Exchange Le., BSE
Limited &t wwe bsaindiacom and an the COSL wabsite &t wenw.cdsindia.com  Shareholdars can
altend and parficipale in he EOGM through VG 1 QaVK laciity only and Iher aflendance shall be
caurded far the purpase of determining the guarum undar Seclion 103 of the Act. The instructions
dor paireng e EOGM ane provided in B Nolice of the EOGM

The Campany is providing remole e=Yoling lacily Mamole e=Volng) b all the Shansholtens 1o cast
fheir wiode an gl the Resolutions which are set owt in the Notice of EQOGM. Memiers have the aplicn
o caad Tair wale wsng the ramate e-Voling or thuagh e-vialing sysbem duning the EDGM. The mannar
af voding ramodely for the Sharehplders halding shares in dematenalined and physical moda will be
providad in e Motice of EQGM

Pursuant o the provisions of Section 108 of the Companias A, 2073, read with Rule 20 al the
Compamies (Managemeant and Adminiziration) Rules 2014 and Requlaticn 44 of the Lisfing Requlations
the Company is phaased to pravide a-wating laciity ba the memibers for casting Seir wale electronically
o the rasalutions a3 set forth in the Kotica, Members may Cob nof cast their vobe remiately, using an
alacironic voling system (ramate a-voling’). Tha specd businesses as set out i the nofics will be
transacted shrough woting by electranic means anly. Members attaining EGM through VCAOANVM and
hawe not cast thair vale on the resalulians farming parl of the Maolice Frough ramale a-waling and
atterwiza net bared from doing so, shal be eigible o veda Shrough memote g-woing laciity provided
durig the EGM. Mambers wha hava cast fheir wale fhrough ramole e-veling priar % tha EGM can
attend the EGM bl shal not be entified to cast thelr vole agaln. The process for remate e-woting and
g-woling ak the EGM & provided i the Molice of EGM

The ramata a-voling will slad on Tugsday, Decamber 27, 2022 at %00 am. (15T} and and on
Thursday, Decambier 29, 2022 at 5:00 p.m, 15T The remots e-wating will b2 disabled by COSL
thereatier. Qince tha wale is cast by tha Mesnbars, hadshe shall not be aloeed Yo change il subsequently
A member may participate in the EGM aftar exarcising his gt to vole through remate e-voling bug
shall not be alowed fo vola again in the EGM.

“The cut-off date for fhe purpase of ascedaining the eigibilty of mambars o aval a-valing facikty will
be Friday, December 23, 2022. The voling rights of members shal be in proportion o their share
n the paid-up sguity shara capitsf of compary as on the cul-off date. Members are alightie 1o cast
wale anly if they are holding shames as en cut-off dabe,

Mermnbers who hise acquined sharaes alter Se dabe of sending of the Molice and hokling shangs on
the cuf-off date i.e, Friday, December 23, 2022 may obdain Login in id end Password by sanding
a rquest # hilpdask evaling & caslinda com,

in case of any quenesignevances pertaining to remate e-voling | e-voting a1 the EGM, you may reler
to tha Frequandly Askad guestions for sharaholders and e-voding w=ar manual for sharahaldars
avallable 31 helpdask evaling@odsindia com or call an (22-23058542/43

Members ane requested to go through e nobes set out in the EGM Nalice and in partculas
nistucions for joining the EGM, manrer of casting voling through remote e-voling Brd e-voling during
fhe EGM and atiending the EGM hough VEEDAYM,
Thies nislice i baing Esusd for the mlormation and Benalil of all ke Shansholders ol tha Compary
n Compliance with the applicable circulars of the MCA & SERI.

For SANMIT INFRA LIMITED

S0/

SAMNJAY K AMAKHIIA

DATE: December 12, 2022 MANAGING DIRECTOR
PLACE: MUMEAI (DN DOSBETT0)

financi“. ep. .in

DEPARTMENT
SHORT NOTICE INVITING TENDER

JJ-34

“CHARTER SERVICES BETWEEN BHUBANESWAR
& JHARSUGUDA FOR TEAMS & OFFICIALS OF FIH
ODISHA HOCKEY MEN'S WORLD CUP 2023”

Government of Odisha, Commerce & Transport (Transport)
Department desires to hire twin engine turbo prop ATR-72/
Q-400 /Airbus Aircraft complying to all safety norms as
prescribed by the DGCA from time to time. The charter
service will be required for movement of teams & officials
of FIH Odisha Hockey Men's World Cup 2023 between BPI
Airport, Bhubaneswar & VSS Airport, Jharsuguda from
10.01.2023 till 29.01.2023.

Eligible and interested scheduled Airline operators may
download the Short Notice Inviting Tender (SNIT)
document which contains the details of the requirement
from the following website of Government of Odisha and
submit their offer,
https://tendersodisha.gov.in/nicgep/app &
https://ct.odisha.gov.in/tenders.

Proposals complete in all respect should reach the
undersigned latest by 05:00 PM on 20.12.2022. Bids
received after the above deadline shall be summarily
rejected. The authority reserves the right to reject any or all
the proposals without assigning any reason thereof.
Sd/-
Additional Secretary to Govt. & Director of Aviation,
Commerce & Transport (Transport) Department
Government of Odisha

OIPR-02001/11/0004/2223

FORM A

PUBLIC ANNOUNCEMENT
Regulaiion 14 of the Insefency and Bankrupiey Boand af indiz

(valmbary Ligendatian Process) Regilafions, 2007

FOR THE ATTENTION OF THE STAKEHOLDERS OF
HPT CONSULTING PRIVATE LIMITED

REELVANT PARTICULARS

e

HPT Consulting Private Limied
26th July, 2016

7 [Hame o '!‘,-:lrrln;m Parson

2| Date of Incorporation of Corporate
Person

3.| Aurthority under which Comporate

Reqistrar of Companias, Mumbai

et o D], s i L,

4| Gorporale kentity Mumiber /
Limited Liahilty ldentity Number
ol Gorporale Person

9. Address of the Registered

Offics and Principal Qllice (il any)

---------

A-1305, 136 Boor, 02 Commaengial Towars,
Flog 23-24, Minervz Ind, Estate, Mufund (West)

of Gorporate Person Musmibai-400080

) Liquidation Cormrmencamenl 10 December, 2022
gate of Corporate Person

7. Hama, Addrass, Emal Address Mr. Gaurang Chhatalzl Shah
[elephone Mumber and the Reqistered Addmss: Aat 204 A Wing Raj Vaibhay 1 CHS
Ragistraion Mumber of Tha Dahanukar Wadi, Mahavir Nagar, Kandlvall West,
Liquishar Musmbai 400067 Maharashira

Communicakion Address:

Waterfall Insolvency Professionals Pt Lid

Addriss: 1217, Maker Charmber VW Nadiman Poird,

Musmibal - 400 021. Telephone Number -022-22837 361
Registered Email id: esnaurang. shahEgmail. com

Email i for communication: liguidator hptEomsl com
|BBETPA-D021P-NO0%472019-2020,/1 3002

8.| Last Date for Suberission of Claims | 0%h January, 2023

Hotice |5 harely gven that the HPT COMSULTING PRINVATE LIMITED has commenced velurtary
lquiniation o 10th December )22

The stakeholders of HET COMSULTING PRIVATE LIMITED are hereby called upon t submit a peoof of
Ihsr Clainves, onar beloee [0 January 2023 ta the Bquidator a1 the commurication address menlicngd
appinst ibem 7.

The fnanciad craditars shall submd their proal of claims by elsctronic means anly. &1 athér

slakehnlders may submit the proof af claims in person, by postar by elecironic means,
Submission of false or misleading proods of claim shall atiract penatties,

GAURANG CHHOTALAL SHAH

Liguidator of HPT Consulting Prevate Limited

(Company under volunlary Bquidation)

IF Rirg. MNo- IEEVIPA-D0ZP-NO0947/2019-202 01 2002

[ake: 15th Decemier, 2022
Place: Mumbai
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TENDER NOTICE

“CHANDRESH ACCORD SHREE CHS LTD",
Situated at BLDG. NO. 1920, MIRA BHAYENDER

Sealed Item Rate Tender are Invited for
Repair and Painting Work.
Tender can be collected from Consultant Office.
From : 13/12/2022 to 17/12/2022,
Between 11.00 Am to 5.00 Pm
Date of Submission on 18/12/2022
(upto 5.00 PM )
at CHANDRESH ACCORD SHREE
CHS. LTD. Society Office.
(Refer Address from above)
Note : Only Sealed Tender Package will be accepted
) STAR AssOCIATES

180 Certified Company
Consulting Engineers

Office Address: Shop No.2, Bldg. No.6,
A-Wing, Green Park, Near Gokul Village,
Mira Road (E), Thane - 401 107,

Tel. Office. 022 2855 4093 / 91371 13032
Tender Cost Rs. 2000/-

(Non Refundable)
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IN THE COURT OF THE HON'BLE PRINCIPAL
SENIOR CIVIL JUDGE AT MANCHERIAL
H.M.0.P. No. 142 OF 2021

Between:- Chetan Santhosh Agarwal
... Petitioner
AND
Ujwala Sandu Dandge
... Respondent
To
Ujwala Sandu Dandge, W/o Chetan
Santhosh Agarwal, Aged about: 36 Yrs,
Occ: House wife, Rio C/o Sandu Dandge,
Ward No.l, Siddarth Nagar, Jafrabad
Jalna Dist, Maharastra State. 431206
Whereas the above named petitioner has
instituted the above petition against you
for divorce. The said petition stands
posted on: 30-12-2022 for your
appearance and answer.
Therefore you are hereby directed to
present either in person or through
advocate, at about 10-30 A.M., before
the above said Honourable Court to
answer the claim. Failing which, the
matter will be heard and determined in
yourabsence as set ex-parte.
"By order of the Hon'ble Court".

Sd/- P, Lalithaa Prasaad &
Surendar Upadhyay, Advocates,

Mancherial, Telangana State
Cell No. 9392305655

UDAY PRAKASH WARUNJIKAR.
VERSUS

To,

Dhobiali, Thane

Thane (West).

Dated this 6th day of December. 2022

Dated this 6th day of December, 2022

PUBLIC NOTICE
IN THE PRINCIPAL DISTRICT & SESSION COURT OF JUDICATURE AT
BOMBAY
CRIMINAL MISC. APPLICATION NO. 1700 OF 2021
IN CRIMINAL REVISION APPLICATION NO. 52 OF 2018
(IN THE METROPOLITIAN MAGISTRATE, 64TH COURT ESPLANDE,
MUMBAI, - C.C. NO. 1360/MISC/2017)

SMT. RANJAN RAJGHOR @ RANJAN JOSHI & ANR.

SMT. RANJAN RAJGHOR @ RANJAN JOSHI,
i). Residing at : 302, Atharva Heights, Shivvai Nagar, Thane (West)
ii). Office at c/o. Adv. Bindu Ponda, Anandkrupa, Near Mavali, Mandal School,

iii). Office at : 4/5, Nirmal Apartment, Joshiwada, Below Janma Hospital, Chirai,

TAKE NOTICE THAT the above mentioned matter was on board on
01/10/2022 before His Hon'ble The SEBI Special Judge / Additional Session
Judge Shri. V. S. Gaike in presiding Court Room No. 22 and his Honour has
been pleased to passed the following order:

"Applicant is permitted to give notice of Criminal Revision No. 52/18 to
the Respondent No. 1 herein through Newspaper Publication in daily 'Free
Press Journal' and through 'Navakal'.

You are therefore directed to appear before Court Room No. 22 on
23/12/2022 without fail either personally or through lawyer.

....APPLICANTS

... RESPONDENT

By Order of the Court.
sd/-
For Registrar,
City Session Court,
Gr. Bombay
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